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Petition(s) for Special Leave to Appeal (Crl.) No. 6387/2001
(From the judgenent and order dated 03/05/2001 in CRLR 1023/93
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)
S. K AGARWAL Petitioner (s)
VERSUS
MANQJ DALM A & ANR. Respondent (s)
( Wth Appln(s). for exenption fromfiling OT.)
Wth
SLP(Crl .) No. 6388/ 2001, SLP(Crl.) No. 6389/2001

Date : 18/02/2002 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SYED SHAH MOHAMVED QUADRI
HON BLE MR JUSTICE S.N. VAR AVA
For Petitioner (s) M . Anr ash K. Si ngh, Adv.
Ms. Shiraz Contractor Patodia, Adv.
For Respondent (s) M . Kapi | Sibal, Sr. Adv.
Ms Arvind Verm, Si ddharth Dave,
Vandana Chugh,
M. Rajan Narain, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
....... L.....l..T.......T.......T.......T.......T............J..T R
SP2

On the request of the learned counsel for the
petitioner the <case shall be listed after five weeks
for filing rejoinder affidavit.
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[ Naresh Kumar] [ Kanwal Si ngh]
Court Master Court Master



